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making provisions for drinking water centers at public places, provision of shelter,
rescheduling the working hours of offices, schools/education institutions and ensuring

availability of emergency medical services etc.
Nexus between Islamic State and naxal groups

+361. SHRIMATI KANAK LATA SINGH:
SHRI VISHAMBHAR PRASAD NISHAD:

Will the Minister of HOME AFFAIRS be pleased to state:

{a) whether it is a fact that a nexus between Islamic State (IS) and various
naxal groups of the country has come to notice, as supporters in country have been
caught trying to carry out a big attack in the country by taking training and weapons

from the naxalites;

{b) the details of IS members apprehended in the country so far and details of

various attacks carried out by them in the country; and

{c) whether the incidents of hoisting of IS flag have repeatedly occurred in
Kashmir and details of such incidents occurred during the last two years?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAT PARTHIBHAI CHAUDHARY: (a) No, Sir.

(b) 48 ISIS Cadres have so far been arrested by the different Law Enforcement
Agencies in the country. However, no terror attack by ISIS has been reported in the

country.

{c) A few incidents of unfurling of flags of ISIS by some misguided youth were
noticed on different occasions in Jammu and Kashmir in the recent past. ‘Police” and
‘Public Order’, being State subjects, the State Governments concerned, have been
directed to take appropriate action against such elements as per relevant provisions

of Law.
Rape and molestation against women in the country

362. SHRI K. C. TYAGI:
SHRIMATI RAJANI PATTL:
SHRI RAMDAS ATHAWALE:
KUMARI SELIJA:

Will the Mimister of HOME AFFAIRS be pleased to state:

T Original notice of the question was received in Hindi.
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{a) whether cases of rape and molestation against women in the country have

increased recently;
{b) 1if so, the State-wise details for last two years;

{c) whether it is also a fact that rape cases against minor girls have also

increased drastically during the last few months; and

{d) 1f so, the steps taken to curb the increasing incidents of rape and atrocities/

molestation against women and minor girl children in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) As per information
provided by the National Crime Records Bureau (NCRB), a total of 33707 and
36735 cases were reported under rape and a total of 70735 and 82235 cases reported
under assault on women with intent to outrage her modesty during 2013 and 2014
respectively, showing an increasing trend. A total of 32077 cases under rape and
74734 cases of assault on women with intent to outrage her modesty were reported
during 2015. State/UT-wise cases reported, cases chargesheeted, cases convicted,
persons arrested, persons chargesheeted and persons convicted under rape of women
and assault on women with intent to outrage her modesty during 2012-2014 is given
in the Statement-I and II respectively. State/UT-wise cases reported under rape of
women and assault on women with intent to outrage her modesty during 2015 is

given in the Statement-III (See below).

{c) Month-wise and State/UT-wise cases reported and persons arrested under rape

of girls {below 18 years) during 2015, 1s given in the Statement-IV (See below).

{d) As per the Seventh Schedule to the Constitution of India “Police” and ‘Public
Order” are State Subjects and, as such, the primary responsibility of prevention, detection,
registration, investigation and prosecution of crime, lies with the State Governments/
Union Territory Administrations. Ministry of Home Affairs has issued Advisories dated
12th May, 2015 on “Comprehensive approach towards crimes against women™ and
dated 14th July, 2010 on “Crime against children” which are available at htfp:/mha.
nic.in/sites/upload files/mha/files/AdvisoryCompAppCrimeAgainstWomen 130515 pdf

hitp/imha.nic.in/sites/upload. files/mha/files/pdfiddvCrime-children-280710.pdf

Govemment of India has enacted Criminal Law (Amendment) Act 2013 which
1s a comprehensive legislation to combat crimes against women. The legislation
provides for stringent punishment for rapists and repeat offenders and also makes
provisions for stricter punishment for gender based offences like disrobing, stalking,

acid attacks, sexual harassment and voveurism.
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The Ministry of Home Affairs has initiated a project for setting up of National
Emergency Response System primarily aimed at providing emergency response to
women in distress. M/o Home Affairs has mnitiated steps to set up specialized units
of Investigative Units on Crime Against Women (IUCAW) in States/UTs to assist

the local police in investigation of heinous crimes against women.

The Government of India has requested all the States/UTs to increase women
police force in State Police Forces by approving reservation of 33% for women in

direct recruitment in non-gazetted posts.

The Ministry of Home Affairs has set up an Anti-Trafficking Cell in 2006 to
act as a focal point for communicating various decisions and follow-up on action
taken by the State Governments to combat the crime of Human Trafficking. 225
Anti-Human Trafficking Units have been set up at District level to increase the

responsiveness of the law enforcement machinery.

Ministry of Women and Child Development has set up web portals “TrackChild’
and ‘Khoya-Paya® under its Centrally sponsored Integrated Child Protection Scheme
(ICPS) to track the missing and found children. The Track Child portal provides facility
for searching missing children and matching of missing children with the recovered/
found children. Khoya-Paya, is an enabling platform, where citizens can report missing

children as well as sightings of their whereabouts without loosing much time.
Statement-I

State/UT-wise cases registered (CR), cases charge sheeted (CS), cases convicted
(CV), persons arvested (PAR), persons chavge sheeted (PCS) and persons
convicted (PCV) under rvape of women during 2012-2014

SI. No. State/UT CR Cc3 CvV PAR PCS PCV

2012
L. Andhra Pradesh 1341 1276 108 1664 1608 178
2. Arunachal Pradesh 46 24 3 47 24 3
3. Assam 1716 1110 o7 1626 1156 153
4 Bihar 927 902 119 1327 1398 161
5. Chhattisgarh 1034 988 223 1214 1201 259
6. Goa 55 26 1 61 35 1
7. Gujarat 473 438 31 647 631 56
8. Haryana 668 635 133 940 997 180
9 Himachal Pradesh 183 149 29 259 240 41
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Sl No. State/UT CR 3 CV PAR PCS PCV
10, Jammu and Kashmir 303 257 19 388 387 28
11.  Tharkhand 812 602 161 780 706 196
12.  Karnataka 621 587 65 842 795 97
13, Kerala 1019 961 57 1239 1186 62
14, Madhya Pradesh 3425 3483 547 4822 4842 758
15.  Maharashtra 1839 1616 164 2591 2479 215
16.  Manipur 63 9 0 46 12 0
17.  Meghalaya 164 93 7 182 100 7
18.  Mizoram 103 95 61 122 96 59
19, Nagaland 21 15 8 26 21 19
20, Odisha 1458 1336 154 1le66 1631 184
21, Punjab 680 512 151 895 696 201
22.  Rajasthan 2049 1225 230 1807 1778 408
23, Sikkim 34 24 1 29 20 18
24, Tamil Nadu 737 558 60 962 862 104

25 Telangana

26.  Tripura 229 206 16 202 215 19
27.  Uttar Pradesh 1963 1513 619 3593 2508 809
28. Uttarakhand 148 128 75 184 187 93
29. West Bengal 2046 2165 112, 1963 2165 124
ToTar States 24157 20933 3251 30144 27976 4433
30.  Andaman and 12 7 3 17 15 3
Nicobar Islands
8ll.. Chandigarh 27 34 9 34 41 11
32, Dadra and Nagar 3 6 1 5 8 2
Haveli
33, Daman and Diu 5 4 1 10 9 1
34. Delli UT 706 568 297 8§92 862 368
35 Lakshadweep 0 0 0 0 0 0
36. Puducherry 13 13 1 15 14 3
Tormr UTs 766 632 312 973 949 388

Torar (Arr Ivpa) 24923 21565 3563 31117 28925 4821
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Sl No. State/UT CR 3 CV PAR PCS PCV
2013
1. Andhra Pradesh 1635 1149 105 1960 1679 190
2 Arunachal Pradesh 75 62 1 106 61 1
3 Assam 1937 1366 123 1745 1313 123
4 Bihar 1128 840 180 1156 1039 271
3. Chhattisgarh 1380 1366 364 1637 1591 485
6. Goa 86 60 2 103 72 2
7. Gujarat 732 662 43 1027 998 54
8. Haryana 971 792 287 1398 1386 420
9. Himachal Pradesh 250 199 56 299 307 81
10, Jammu and Kashmir 378 241 22 404 401 36
11, Tharkhand 1204 884 264 1135 1058 308
12, Karnataka 1030 856 90 1263 1156 101
13, Kerala 1221 977 92 1358 1151 103
14, Madhya Pradesh 4335 4085 1079 5879 5800 1456
15.  Maharashtra 3063 2591 181 4243 3814 249
16.  Manipur 72 15 2 37 16 6
17.  Meghalaya 183 198 7 190 215 7
18.  Mizoram 89 69 39 89 83 47
19, Nagaland 31 2 18 41 26 10
20, Odisha 1832 1660 108 2080 2047 131
21.  Pumjab 888 812 382 1048 978 464
22, Rajasthan 3285 1947 270 2783 2771 434
23, Sikkim 43 48 59 43 44 59
24, Tamil Nadu 923 1076 133 1193 1247 186
25 Telangana
26.  Tripura 233 252 21 356 298 21
27.  Uttar Pradesh 3050 2302 663 5587 3664 939
28.  Uttarakhand 228 179 111 289 291 189
29 West Bengal 1685 2577 151 2674 2642 181

Totar StaTes 31967 27287 4853 40123 36148 6554
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Sl No. State/UT CR 3 CV PAR PCS PCV
30.  Andaman and 27 35 3 36 44 3

Nicobar Islands
31.  Chandigarh 45 29 18 49 31 21
32, Dadra and Nagar 5 3 0 9 7 0

Haveli
33, Daman and Diu 8 9 0 10 10 0
34 Delhi UT 1636 1386 227 1851 1608 314
35 Lakshadweep 2 0 0 4 0 0
36.  Puducherry 17 6 0 33 8 0
Torar UTs 1740 1468 248 1992 1708 338
Torar (Awr Inora) 33707 28755 5101 42115 37856 6892
2014

1. Andhra Pradesh 961 650 59 1237 989 70
2 Arunachal Pradesh 83 74 3 93 86 4
3 Assam 1980 1368 170 3673 1529 176
4. Bihar 1127 848 116 1226 987 132
5. Chhattisgarh 1436 1429 304 1708 1847 342
6. Goa 95 73 4 105 91 4
7. Gujarat 841 762 30 1204 1202 35
8. Haryana 1174 932 205 1456 1369 257
9. Himachal Pradesh 283 207 36 329 267 47
10, Jammu and Kashmir 331 205 18 346 339 19
11.  Tharkhand 1050 1015 245 1583 1620 262
12, Karnataka 1324 1190 72 1950 1720 108
13, Kerala 1347 1155 103 1442 1332 116
14.  Madhya Pradesh 5076 4960 1231 6719 6719 1830
15.  Maharashtra 3438 3024 202 4567 4141 254
16.  Manipur 75 41 3 75 41 3
17.  Meghalaya 118 139 12 162 144 12
18.  Mizoram 120 106 41 143 124 44
19, Nagaland 30 26 14 42 33 22
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Sl No. State/UT CR 3 CV PAR PCS PCV
20.  Odisha 1978 1661 141 2192 2005 151
21, Punjab 981 797 276 1248 1052 349
22, Rajasthan 3759 2079 362 2848 2776 524
23 Sikkim 47 43 22 107 103 22
24, Tamil Nadu 455 574 157 764 900 233
25 Telangana 979 841 49 1247 1057 67
26.  Tripura 239 191 30 258 415 46
27.  Uttar Pradesh 3467 2850 594 6329 4860 843
28.  Uttarakhand 270 195 54 306 281 84
29.  West Bengal 1466 1453 108 2602 1715 125

Torar States 34530 28908 466l 45961 39744 6181
30.  Andaman and 32 30 3 37 39 3
Nicobar Islands
31.  Chandigarh 59 47 12 66 62 16
32, Dadra and Nagar 5 8 0 6 9 0
Haveli
33, Daman and Diu 2 3 1 2 2 1
34, Delh UT 2096 1836 267 2105 2047 436
35 Lakshadweep 1 1 0 1 3 0
36.  Puducherry 10 7 0 15 8 0
Tormr UTs 2205 1932 283 2232 2170 456

Torar (Arr Inp) 36735 30840 4044 48193 41914 6637

Source: Crime in India

Disposal of cases/persons by police/courts may includes cases‘persons of previous years also.
Statement-1I

State/UT-wise Cases Reported(CR), Cases Chargesheeled(CS), Cases Convicted(CV),
Persons Arrested(PAR), Persons Chargesheeted(PCS) and FPersons Convicted(PCV)

under assault on women with intent to outrage her modesty during 2012-2014

SL No. State/UT CR Cs CV PAR PCS3 PCV
2012
1. Andhra Pradesh 4816 3372 250 4834 4727 419
2 Arunachal Pradesh 67 51 12 77 52 12
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Sl No. State/UT CR 3 CV PAR PCS PCV
3 Assam 1840 1063 67 2250 1210 97
4. Bihar 118 299 49 278 639 59
3. Chhattisgarh 1601 1587 456 1891 1879 491
6. Goa 49 21 1 42 24 1
7. Gujarat 745 714 8 1118 1109 8
8. Haryana 525 476 118 698 733 147
9. Himachal Pradesh 250 250 27 317 332 33
10, Jammu and Kashmir 1322 1233 95 2814 2814 155
11.  Tharkhand 284 242 114 355 355 149
12, Karnataka 2978 2489 71 3982 3861 174
13, Kerala 3735 3473 186 4167 4131 285
14.  Madhya Pradesh 6655 6466 1413 8085 8062 1655
15.  Maharashtra 3935 3625 213 4885 4723 256
16.  Manipur 49 7 0 34 7 0
17.  Meghalaya 43 32 2 45 34 2
18.  Mizoram 85 81 45 82 78 47
19, Nagaland 16 19 10 16 15 12

20, Odisha 4187 3810 203 6060 5879 246
21.  Pumjab 340 182 46 413 284 79
22, Rajasthan 2352 1700 696 2658 2656 1145
23, Sikkim 19 15 1 17 9 1
24, Tamil Nadu 1494 1108 241 2091 1974 387

25 Telangana

26.  Tripura 314 291 41 375 367 44
27.  Uttar Pradesh 3247 2886 1137 5143 4411 1506
28.  Uttarakhand 139 129 138 199 197 168
29 West Bengal 3345 2897 110 2879 2897 138

Torar States 44550 38518 5750 55805 53459 7716
30.  Andaman and 17 14 1 20 14 1

Nicobar Islands

31 Chandigarh 45 30 1 54 23 1
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Sl No. State/UT CR 3 CV PAR PCS PCV
32, Dadra and Nagar 2 2 1 2 2 1
Haveli
33, Daman and Diu 0 0 0 0 0 0
34 Delhi UT 727 671 327 939 886 452
35 Lakshadweep 1 0 0 0 0 0
36.  Puducherry 9 8 2 7 13 12
Tormr UTs 801 725 332 1022 943 467

Totar (A Iwpa) 45351 39243 6082 56827 54402 8183

2013
1. Andhra Pradesh 6930 4814 285 6806 6274 387
2 Arunachal Pradesh 93 53 2 81 63 8
3 Assam 2409 1212 55 2338 1819 58
4. Bihar 331 268 44 509 525 81
3. Chhattisgarh 2261 2185 553 2551 2492 811
6. Goa 162 93 3 170 109 3
Z. Gujarat 1243 1162 32 1756 1685 38
8. Haryana 1560 1263 213 1785 1764 243
9. Himachal Pradesh 493 398 38 565 538 60
10, Jammu and Kashmir 1389 1248 89 2812 2810 150
11, Tharkhand 524 453 99 552 496 119
12.  Karnataka 3913 3409 75 5909 5502 125
13, Kerala 4362 3761 238 4406 4368 307
14, Madhya Pradesh 8252 7948 1619 9699 9673 1894
15, Maharashtra 8132 6368 303 10084 8306 359
16.  Manipur 59 6 0 51 6 0
17.  Meghalaya 98 66 2 116 71 4
18, Mizoram 81 76 55 90 73 59
19, Nagaland 18 14 17 14 1 7
20.  Odisha 4618 4205 108 6117 6119 204
21.  Punjab 1045 502 104 1132 725 173
22, Rajasthan 4829 3045 877 4786 4732 1328
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Sl No. State/UT CR CS Cv PAR PCS PCV
23 Sikkim 29 28 24 29 29 24
24.  Tamil Nadu 1271 1201 378 1823 1943 536

25 Telangana

26.  Tripura 407 357 35 460 439 45
27.  Uttar Pradesh 7303 6152 1336 12214 9641 1660
28.  Uttarakhand 295 243 58 394 391 119
29.  West Bengal 4913 5049 96 5426 5072 93
Torar States 67020 55579 6743 82875 75716 8900
30.  Andaman and 45 43 3 43 53 9
Nicobar Islands
31.  Chandigarh 143 96 12 166 150 15
32, Dadra and Nagar 1 2 0 1 2 0
Haveli
33, Daman and Diu 2 0 0 0 0 0
34, Delh UT 3515 2520 306 4129 3341 446
35 Lakshadweep 1 0 0 1 0 0
36.  Puducherry 12 16 9 9 24 11
Torar UTs 3719 2677 330 4354 3570 481

Torar (Arr o) 70739 58256 7073 87229 79286 9331

2014
L. Andhra Pradesh 4547 3220 166 4915 4342 388
2. Arunachal Pradesh 121 91 5 164 121 7
3. Assam 3099 1116 57 3775 1277 67
4. Bihar 572 389 12 733 523 12
5. Chbhattisgarh 2122 2111 812 3067 3087 949
6. Goa 202 152 6 188 183 6
1. Gujarat 1352 1323 10 2016 2037 10
8. Haryana 1688 1303 164 2080 1989 211
9, Himachal Pradesh 538 460 23 633 646 46
10, Jammu and Kashmir 1421 1185 32 2581 2537 47
11. Jharkhand 440 368 65 603 581 67
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Sl No. State/UT CR 3 CV PAR PCS PCV
12, Karnataka 5263 4558 96 8487 7748 231
13, Kerala 4367 3834 222 4728 44306 262
14.  Madhya Pradesh 9609 9654 2729 12149 12116 3251
15.  Maharashtra 10001 8464 394 12538 11215 469
16.  Manipur 98 15 0 47 15 0
17.  Meghalaya 105 72 1 29 85 1
18.  Mizoram 97 98 94 102 117 99
19, Nagaland 16 7 5 15 7 5
20.  Odisha 5543 4623 65 6719 6572 157
21, Punjab 1113 665 101 1269 836 144
22, Rajasthan 5999 3497 967 5888 5848 1434
23, Sikkim 34 35 18 53 47 18
24, Tamil Nadu 1102 Q00 310 1617 1503 507
25 Telangana 3188 2370 100 4039 3112 100
26.  Tripura 492 375 20 440 684 21
27.  Uttar Pradesh 8605 7292 1354 14702 12038 1906
28.  Uttarakhand 343 269 96 395 348 142
29.  West Bengal 5670 5434 89 6106 5605 9N

Torar States 77747 63880 8013 100198 89655 10648
30.  Andaman and 41 42 9 47 50 10
Nicobar Islands
31.  Chandigarh 87 85 25 119 110 30
32.  Dadra and Nagar 2 2 0 2 2 0
Haveh
33, Daman and Diu 3 2 0 3 3 0
34, Delh UT 4322 2422 375 3837 2753 530
35 Lakshadweep 1 2 0 2 3 0
36.  Puducherry 32 27 0 35 39 0
Torar UTs 4488 2582 400 4045 2960 570

Torar (AL Inp) 82235 66462 8422 104243 92615 11218

Source: Crime in India
Disposal of cases/persons by police/courts may includes cases/persons of previous years also.
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Statement-IIT

State/UT-wise cases reported under vape (section 376 IPC) and assault
on women with intent to outrage her modesty (section 354 IPC)
during 2015 (Provisional)

Sl State/UT Rape (section Assault on Figures are
No. 376 1PC) women with upto the
intent to outrage month of
her modesty
(section 354 TPC)

1 2 3 4 5

1. Andhra Pradesh 15 4624 December
2. Arunachal Pradesh 78 103 December
3. Assam 1238 2022 August

4. Bihar 1038 1056 December
5. Chhattisgarh 1466 1849 December
6. Goa 78 167 December
7. Gujarat 790 1236 December
8.  Harayana 1026 1922 December
9. Himachal Pradesh 227 430 December
10, Jammu and Kashmir 269 1339 December
11, Jharkhand 1102 402 December
12, Karnataka 1149 4787 December
13. Kerala 1237 3993 December
14 Madhya Pradesh 4138 8916 December
15. Maharashtra 3681 11696 December
16. Manipur 43 84 December
17. Meghalaya 99 97 December
18, Mizoram 59 68 December
19, Nagaland 20 0 December
20.  Odisha 1954 5853 December
21.  Punjab 776 1057 December
22, Rajasthan 3644 4813 December

)
2

Sikkim 35 30 December
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1 2 3 4 5
24.  Tamil Nadu 406 1100 December
25. Telangana 991 3742 December
26. Tripura 213 352 December
27. Uttar Pradesh 2977 7580 December
28.  Uttarakhand 281 315 December
29, West Bengal NA NA

Totar 29930 69633
30. Andaman and Nicobar 36 58 December
Islands
31. Chandigarh 66 70 December
32. Dadra and Nagar 14 5 December
Haveli
33, Daman and Diu 7 6 December
except August
34, Delhi 2020 4939 December
35. Lakshadweep 0 6 December
36. Puducherry 4 17 December
Torar (UTs) 2147 5101
Torar (At Inpia) 32077 74734
Source: Monthly Crime Statistics
Data is provisional
NA: implies data not received
Statement-IV

{A) State/Ul-wise and month-wise cases reported and persons arvested under rape

of girls (helow 18 vears) duving 2013 (Provisional)

Sl State/UT Tanuary February March April May
He CR PAR CR PAR CR PAR CR PAR CR PAR
1 2 3 4 5 6 7 8 9 10 11 12
1. Andhra Pradesh 36 32 13l 23 47 45 45 34 44 46
2. Arunachal Pradesh 2 l 3 0 3 0 4 4 8 1
3. Assam 3 2 ) 0 l 0 6 0 9 4
4. Bihar 2 l ) 0 5 g 6 l 8 3
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1 2 3 4 5 6 7 8 9 10 11 12
5. Chhattisgarh 47 34 45 47 72 54 57 43 59 45
6. Goa 1 1 2 1 3 3 2 1 1 1

7. Gujarat 14 15 17 12 34 43 24 28 26 32
8. Haryana 18 19 22 20 10 P 13 16 25 19

9. Himachal Pradesh 10 5 9 11 10 12 7 9 10 13

10.  Jammu and Kashmir 0 0 0 0 0 0 0 0 0 0

11.  Tharkhand 5 3 6 8 4 2 9 8 10 8
12.  Karnataka 45 35 34 32 48 32 38 34 31 29
13, Kerala 62 57 68 63 65 56 46 47 46 2

14, Madhya Pradesh 85 72 82 6l 108 8O 125 114 132 93

15,  Maharashtra 151 149 132 158 169 170 173 188 146 151
l6. Manipur l 3 3 l 0 0 l 0 3 2
17. Meghalaya 4 3 l 0 4 2 3 3 3 2
18, Mizoram 4 4 6 6 7 5 5 5 2 1
19. Nagaland 0 0 0 0 0 0 0 0 0 0
20.  Odisha 57 4l 79 48 78 4l 78 37 89 57
21. Pumjab 19 2420 21 35 42 40 48 36 43
22. Rajasthan 20 4 43 7 42 27 36 35 50 49
23,  Sikkim 2 l 1 l 2 2 2 l 2 l
24, Tamil Nadu 43 41 63 63 5 60 78 63 76 63
25. Telangana 41 33 38 33 45 33 87 53 0 0
26. Tripura 6 5 7 7 3 i 9 6 6 4
27. Uttar Pradesh 53 45 67 68 700 77 71 74 B7 93
28. Uttarakhand l l 2 2 l l 5 3 3 2
29. West Bengal NRE NR NR NR NR NR NR NR NR NR
ToTar Srares 732 631 785 691 925 799 950 855 612 814
30. Andaman and 4 4 4 4 2 2 3 3 1 1
Nicobar Islands
31. Chandigarh 0 0 2 1 0 0 2 1 3 2

32. Dadra and Nagar 0 0 0 0 0 0 0 0 0 0

Haveli

33, Daman and Diu 0 0 0 0 0 0 0 0 0 0
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1 2 3 4 5 6 7 8 9 10 11 12
34, Delli UT 56 62 45 35 55 48 47 42 55 54
35. Lakshadweep 0 0 0 0 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0 0 0 0 0
Torar UTs 60 66 51 40 57 50 52 46 59 57
Torar (Arc Iwora) 792 697 836 731 982 849 1002 901 971 87l

{B) State/UlT-wise and month-wise cases reported and persons arvested under rape
of girls (below 18 vears) during 2015 (Provisional)

Sl State/UT Tune July August September October
R CR PAR CR PAR CR PAR CR PAR CR PAR
1 2 13 14 15 16 17 18 19 20 21 22
1.  Andhra Pradesh 35 27 34 32 41 47 27 41 28 22
2. Arunachal Pradesh 3 3 7 15 9 8 6 6 4 5
3. Assam 5 2 7 3 12 ) - - - -
4.  Bihar 3 1 1 0 3 2 8 2 6 4
5. Chhattisgarh 87 71 20 95 71 51 3 64 72 64
6. Goa 4 5 7 5 2 1 5 5 8 8
7. Gujarat 29 32 32 40 37 51 35 35 26 25
8. Haryana 20 14 20 19 23 19 22 14 15 9
9.  Himachal Pradesh 11 10 9 6 9 10 10 9 8 8
10.  Jammu and Kashmir 0 0 0 0 0 0 0 0 0 0
11.  Tharkhand 10 5 5 3 i 0 11 8 7 4
12. Karnataka 44 43 57 48 40 40 37 26 45 29
13. Kerala 35 31 75 71 73 85 69 74 55 58
14, Madhya Pradesh 139 104 110 87 103 87 109 72 125 88
15. Maharashtra 133 128 149 181 152 152 168 170 186 181
16. Manipur 0 0 0 0 0 0 1 0 0 1
17. Meghalaya 4 4 2 1 2 2 8 8 2 2
18. Mizoram 4 4 2 2 1 1 1 1 1 1
19. Nagaland 0 0 7 5 0 0 0 0 0 0
20. Odisha 77 41 7T 47 69 36 0 57 57 27
21. Pumjab 35 35 41 37 7 38 40 39 31 33
22. Rajasthan 43 46 35 34 33 22 43 44 38 33
23, Sikkim 4 3 0 0 4 4 1 1 5 5
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1 2 13 14 15 16 17 18 19 20 21 22
24. Tamil Nadu 89 o7 o7 86 86 83 79 69 96 94
25. Telangana 52 45 36 21 60 39 39 40 39 34
26. Trpura 8 5 6 4 10 8 14 8 13 10
27. Uttar Pradesh 92 95 85 77 85 88 83 70 68 53
28. Uttarakhand 2 2 6 4 13 10 0 0 8 5
29. West Bengal NRE NR NR NR NR NR NR NR NR NR
ToTar Srtares 968 853 998 923 976 889 889 863 9643 803
30. Andaman and 3 2 0 0 1 1 2 1 1 1
Nicobar Islands
31. (Chandigarh 4 4 9 7 5 5 2 6 2 2
32. Dadra and Nagar 0 0 2 3 0 0 1 1 1 1
Haveli
33, Daman and Diu 0 0 1 1 - - 0 0 2 2
34. Dell UT 67 61 64 59 82 74 0 62 75 68
35. Lakshadweep 0 0 0 0 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0 0 0 0 0
Torar UTsz 74 67 76 70 88 80 95 70 81 74
Torar (Are Inprs) 1042 920 1074 993 1064 969 984 933 1024 877
(C) State/UlT-wise and month-wise cases reported and persons arrested under rape

of girls (below 18 vears) during 2015 (Provisional)

Sl State/UT November December Total Figures are upto the
No. CR PAR CR PAR CR PAR month of
1 2 23 24 25 26 27 28 29

1. Andhra Pradesh 39 44 36 27 443 420 December
2. Arunachal Pradesh 4 3 1 1 54 47 December
3. Assam - - - - 45 16 August
4. Bihar 1 0 4 2 49 19 December
5. Chhattisgarh 50 44 51 41 774 653 December
6. Goa 2 2 6 7 43 40 December
7. Gujarat 15 16 29 32 318 36l December
8. Haryana 10 8 22 26 220 190 December
9.  Himachal Pradesh 9 12 6 6 108 111 December
10.  Jammu and Kashmir 0 0 0 0 0 0 December
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1 2 23 24 25 26 27 28 29
11.  Tharkhand 4 1 5 0 77 50 December
12.  Karnataka 45 50 40 33 504 431 December
13, Kerala 61 68 56 75 711 737 December
14. Madhya Pradesh 97 68 30 68 12905 994 December
15.  Maharashtra 135 144 160 162 1854 1934 December
16. Mampur 2 0 0 1 11 8 December
17. Meghalaya 2 2 1 0 36 29 December
18.  Mizoram 1 1 0 0 32 29 December
19. Nagaland 0 0 0 0 7 5 December
20.  Odisha 60 26 76 31 797 487 December
21. Punjab 27 26 - - 361 386 December
22.  Rajasthan 27 21 28 36 439 358 December
23, Sikkim 1 3 4 4 28 26 December
24,  Tamil Nadu 70 61 87 88 923 868 December
25. Telangana 57 47 45 37 519 415 December
26. Tripura 7 5 9 7 98 71 December
27. Uttar Pradesh 58 51 46 46 865 837 December
28.  Uttarakhand 7 2 4 1 52 33 December
29. West Bengal NR NR NR NR NR NR
ToTar Srares 791 705 796 731 10663 9555
30. Andaman and 2 2 1 0 24 21 December
Nicobar Islands
31. Chandigarh 3 6 1 2 33 36 December
32. Dadra and Nagar 0 0 2 1 6 6 December
Haveli
33, Daman and Diu 1 1 0 ] 4 4 December
except August
34, Delhi UT 46 34 72 70 754 669 December
35. Lakshadweep 0 0 0 0 0 0 December
36. Puducherry 0 0 0 0 0 0 December
Totar UTs 52 43 76 73 821 736

Totar (Arn Iwpia) 843 748 872 804 11484 10291

Source: Monthly Crime Statistics
Data is provisional.

Note: NR implies data not received.



